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Supreme Court   [7] 

B. Sruthi v. State of Telangana, (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC OnLine SC 3343 
Bikash Kumar Barnwal v. State of Jharkhand, (Surya Kant and J.B. Pardiwala, JJ.), 2022 SCC 

OnLine SC 2585 
Damodar Reddy Gangula v. Telangana Public Service Commission, (P.S. Narasimha and Manoj 

Misra, JJ.), 2024 SCC OnLine SC 6209 
Harshvardhan Singh v. State of Rajasthan, (B.V. Nagarathna and Joymalya Bagchi, JJ.), 2026 SCC 

OnLine SC 1219 
Maulana Kamaluddin Welfare Society v. Hindu Front for Justice, (Hrishikesh Roy and Prashant 

Kumar Mishra, JJ.), 2024 SCC OnLine SC 6208 
Nagaraj V. Mylandla v. PI Opportunities Fund-I, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 

SCC OnLine SC 1218 
Sandhya Sahu v. Dharmendra Sahu, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine 

SC 3344 
  
Allahabad High Court   [11] 

4655 Jagdish Singh Basera Security Agency v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar 
Chaudhary, JJ.), 2026 SCC OnLine All 17799 

Ashish Tyagi v. Director General of GST Intelligence, (Siddharth and Vinai Kumar Dwivedi, JJ.), 
2026 SCC OnLine All 17794 

Awe Global Logistics v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 
SCC OnLine All 17800 

CIT v. Livros Publishing (P) Ltd., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC 
OnLine All 17795 

Dev Trading Co. v. Union of India, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 
SCC OnLine All 17796 

Kvn Fmcg (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 
SCC OnLine All 17798 

Manas Traders v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 
OnLine All 17801 

Pradeep Goyal v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 17793 
Sarthak Earthmovers & Builders v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 

SCC OnLine All 17797 
Shakib Qureshi v. Anti Evasion CGST, (Vikram D. Chauhan, J.), 2026 SCC OnLine All 17792 
Vrindavan Pathak v. Union of India, (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 17791 
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Andhra Pradesh High Court   [8] 
Anne Lakshmana Rao v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine 

AP 1904 
Creative Technomates v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine 

AP 1900 
Kooraparthi Yerrama Reddy v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 1898 
Shah & Shahi Foreign Trade (OPC) (P) Ltd. v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, 

JJ.), 2026 SCC OnLine AP 1901 
Sk. Abdulla v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP 

1902 
Sri Hayanidhi Infratech Services v. Commr. of State Tax, (R. Raghunandan Rao and T.C.D. Sekhar, 

JJ.), 2026 SCC OnLine AP 1903 
Srivalli Shipping & Transport (P) Ltd. v. Commr. of Central Tax, (R. Raghunandan Rao and T.C.D. 

Sekhar, JJ.), 2026 SCC OnLine AP 1899 
Vijayalakshmi Housing v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC 

OnLine AP 1905 
  
Bombay High Court   [94] 

A.M. Marketplaces (P) Ltd. v. Union of India, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC 
OnLine Bom 4133 

Abdul Karim v. Union of India, (Nitin B. Suryawanshi and Ajit B. Kadethankar, JJ.), 2026 SCC 
OnLine Bom 4089 

Abhay Dattatray Soundalgekar v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. 
Deshpande, JJ.), 2026 SCC OnLine Bom 4103 

Adinath Biru Thatkar v. State of Maharashtra, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 4077 
Aditya Dyandeo Waghmare v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4058 
Amol N. Talekar v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.), 2026 

SCC OnLine Bom 4107 
Ankush Ramdas v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4060 
Anurang Sahdev Kakkar v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 

4121 
Apollo India Services LLP v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 

OnLine Bom 4142 
Ascensia Diabetes Care India (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 

SCC OnLine Bom 4105 
Asha Amit Chavan, In re, (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 4097 
Ashok Shankarrao Jadhav v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, 

JJ.), 2026 SCC OnLine Bom 4110 
Atul Babruwan Anbhule v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 4067 
Avinash Anil Aware v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4059 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670956
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Bajirao Arjun Shendge v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 
Bom 4065 

Bapurao Ramrao Kore v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 
Bom 4064 

Bombay Prathana Samaj v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 
SCC OnLine Bom 4114 

Chandrabhan Suryabhan Jadhao v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 
4056 

Charan Singh Surjit Singh Gujral v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 
OnLine Bom 4104 

CIT v. Pancard Clubs Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine 
Bom 6534 

D.P. Jain & Co. Infrastructure (P) Ltd. v. Union of India, (Urmila Joshi Phalke and Nivedita P. 
Mehta, JJ.), 2026 SCC OnLine Bom 4115 

Darwin Platform Infrastructure Ltd. v. Commr. of State Tax, (G.S. Kulkarni and Aarti Sathe, JJ.), 
2026 SCC OnLine Bom 4119 

Dhanlaxmi Kulin Maheshwari, In re, (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 4096 
Dinesh Dnyandeorao Pawade v. State of Maharashtra, (Urmila Joshi Phalke and Nivedita P. Mehta, 

JJ.), 2026 SCC OnLine Bom 4118 
Dipti Sagar Mahajan v. Sagar Santosh Mahajan, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 

4094 
Gautam v. State of Maharashtra, (Vibha Kankanwadi and Sachin S. Deshmukh, JJ.), 2026 SCC 

OnLine Bom 4143 
Gautam v. State, (Anil L. Pansare and Rajnish R. Vyas, JJ.), 2026 SCC OnLine Bom 4102 
Goroba Madhukar Dhaware v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 4074 
Gunjan Surgical & Scientific Co. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 

SCC OnLine Bom 4111 
Himmat Haribhau Ghalme v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 4066 
Hiraman Ramchandra Rithe v. Union of India, (Nitin B. Suryawanshi and Vaishali Patil Jadhav, JJ.), 

2026 SCC OnLine Bom 4127 
J.M. Aluminum/JM Aluext Profiles (P) Ltd. v. Archana Tulashiram Pokale, (Abhay J. Mantri, J.), 

2026 SCC OnLine Bom 4076 
J.N. Lighting India LLP v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 4129 
Jan Aadhar Bahuudeshiya Sanstha v. Chief Executive Officer, (Anil S. Kilor and Raj D. Wakode, JJ.), 

2026 SCC OnLine Bom 4139 
Kalpana Chandulal Biyani v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4054 
Kartik Sunil Mankar v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4085 
Kerba Narsingh Shinde v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 4073 
LAO v. Shamsida, (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 4093 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670923
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670949
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670946
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003670989
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Lata Baburao Khotkar v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4055 
Lina v. State of Maharashtra, (Anil L. Pansare and Rajnish R. Vyas, JJ.), 2026 SCC OnLine Bom 

4125 
Lupin Ltd. v. State of Maharashtra, (Anil L. Pansare and Raj D. Wakode, JJ.), 2025 SCC OnLine 

Bom 6535 
Marathon Electric India (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 

OnLine Bom 4108 
Matsyakanya Mahila Matsya Vyavsay Sahakari Sanstha Maryadit v. State of Maharashtra, (Anil S. 

Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 4123 
Midas Tankers (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 4137 
Mirza Iqbal Baig Mirza Ibrahim Baig v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 

SCC OnLine Bom 4071 
Mohd. Imran v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 4081 
Mohd. Salim Khan v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4083 
Mukesh Jagannath Salve v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 4070 
Mukund Manohar Altekar v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, 

JJ.), 2026 SCC OnLine Bom 4116 
Muskan Trading Co. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 4128 
Nalini Bhagwan Patil v. State of Maharashtra, (Vibha Kankanwadi and Sachin S. Deshmukh, JJ.), 

2026 SCC OnLine Bom 4145 
Paras Stone Industries v. Union of India, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC 

OnLine Bom 4131 
Prashant v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4084 
Rajkumar Mohansing Bajaj v. Milestone Interactive (P) Ltd., (Arif S. Doctor, J.), 2026 SCC OnLine 

Bom 4091 
Rohit v. Pooja, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 4088 
Sachin Karbhari Rautray v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4057 
Sagar Ramesh Telang v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 4072 
Sakinaben Fakir Mohammed Sayani v. Amirali Mohammadali Fazalbhoy, (Jitendra Jain, J.), 2026 

SCC OnLine Bom 4092 
Samadhan Sampatrao Jadhav v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 4068 
Sameer Mirza Baig Wajid Mirza Baig v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC 

OnLine Bom 4087 
Sanjay Narayan Shelke v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 4061 
Sarswat Public School v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC 

OnLine Bom 4141 
Sathish Vittal Bejai, In re, (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 4095 
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Central Notification   [4] 
• Ministry of Finance [50/2026-Cust (NT)] 
• Ministry of Finance [52/2026-Cust (NT)] 
• Ministry of Finance [57/2026-Cust (NT)] 
• Ministry of Finance [Notification No. 2/2026-Central Tax]  

  
 

 

 

 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003572767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003572768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003671616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003671617
https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

